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THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) Since 
the 15th November, 1970 upto the 15th May, 
1971, three Underground Naga leaders were 
arre~ted. In addition, about 40 self-styled 
officers of the so-called Naga Army and the 
Underground groups have either surrendered 
or have been captured by the Security Forces 
during the same period. 

(b) and (c) The Law and Order situation 
in Nagaland has improved considerably over 
the past many months. The State Government 
who are in control of the situation, have conti-
nued to take steps to counter the activities of 
the Underground groups and provide satisfac-
tory protection to the villagers. Efforts of the 
Underground Nagas to extort money and 
rations and to get recruits are proving incr('a,-
ingly unsuccessful due to the non-cooperation 
of the villagers. The resistanee offered by the 
villagers has noticeably increased because of 
their desire for peace. 

Naga leaders have continued their informal 
contacts with the Underground Nagas to bring 
them to the path of peace and reason. 

Recovery of dues from. Pakistan 

141·1. SHRI D. D. DESAI: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) wbether GO\Trnment have recovered 
from Pakistan all dues. including the ship-
ments, the Pakistan Government had ex-
propriated during the last Indo-Pakistan con-
tlict ; and 

ilJ) if 1101, the steps being tak,:n or proposed 
to be taken by the Imlian Government now to 
recover all past dues from the Pakistan 
Govenllncnt .~ 

THE DEPUTY MI"lISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENIJRA PAL SIl\GH): (a) 1\"0, 
Sir. 

'hj GO\"<:rIllIl<:lIt bave lep<:atully lIrr~ed 
upon the GO\'l'llllncnt vi' Paki:lt::ln to start dis. 
l'w,~ic'lI~ fiJI' th!> IT,-;toratioll uf lh(~ prOplTty 
sl'izl:c.I in the J9(,:) COlll1j( t, as ('11\'isal';"l:d ill the 
Ta~dd{elll 1J~clarali('H. hut Pakhtaft'~! r('SpnllSe 

hil'; hee'II 1l(~l~~Hi\'(" and ullhdplul ~iO tar. 

Alleged sale of Blood by Contractors to 
various Nursing Hom.es and Hospitals 

in Delhi 

1415. SHRI MUHAMMED SHERIFF 
SHRI B. K. DASCHOWDHURY: 

Will the Ministry of HEALTH AND FAMI-
LY PLANNING be pleased to state: 

la) whether Government are aware that in 
the Capital there arc some contractors who 
sell blood to various Nursing Homes and Hos-
pitals; 

(b) whether these contractors colkct blnod 
from the labourers and receive 40 to 60 per 
cent of the amount from the sale; and 

(c) if so, the action taken against thos~ 
contractors ~ 

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (SHRI UMA SHANKAR 
DIKSHIT) : (a) There are 1\0 contractors to 
sell blood to Hospitals and Nursing Homes in 
Delhi. In one institution, however, namely, 
the All-India Institute of Medical Sciences, a 
contractor has been engaged to procure donors 
and is paid one rupee for each blood donor a~~ 
his fee. The actual donor is paid Rs. 15/-
directly. 

(b) Government have no information 
about it. 

(e) D,Jes not arise. 

Policy regarding supply of Drinkipg 
Water to Rural Areas of Chandigarb 

1416. SHRI A. N. VIDYALA.l'<KAR: Will 
the Minister of HEALTH AND FAMILY 
PLANl\Il\"G be pleased to state: 

(a) whether ill the urhan arcas of Chand i-
garh l!nion Territory, nO drinking water 
supply has been assured ill a number of villages 
sume of which arc ,iluated at a distance of half 
a mile 

(hI whether owing tu running \)1' I1UIlH't'lHIS 

I1lhcwells in th·,' urban ar,'a'. \"illa~,: wells and 
hand pumps have dried up and people of 
villat;'·" ha\'e lost all supply of drinking wal,'r: 
ami 




